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‘ww/ Dated: 15' February 1019
ORDER

There SIM” be Spucmi Bench m NCLl Chennal on 7.2 3019 & R Z 2019 lo allcnd mailers
lislcd before Shll BS V Prakaall Kum‘ ‘ Memhcr (Judicial) and Shn S. Vij , waghavan. Memhm’
(Technical), l'hc Special Bench shall comprise 0!.

sn :1 Bench at LT L em
I Shrl Ch. Mohd. Shane} lanq,Member (Judi
2. smi s Vl]a).irdgha\an. Member (Technlcal)

ll)

Shrl Clr Muhd Shmisl Tarlq, Member (Judicial) shun llm take up the marten ul‘ ihr.

Special Bench and “ran inland Ilic rnarwrs oflheir own Single Bench

'l'hc Conslimlion af Bench as per scelion 419 (J) ofme Companies Act. 2013.

This w in modification ofordel of men number dalcd 24.9 2018 for 7 2 Zlil‘) BL 8.2.20]?

is
(film/m)

Registrar. NCIT
Telephtme: 24363451

only.

This i ‘ues will lhc approval ofIIon’ble Presidem. NCL'I'.

Cum in ,

1 RS, Io lion‘ble qudenl, Nahum] Company Lavr Tribunal.Ne“ Delhi.
Han'blc Manlbers, \‘duunul Company Law lribunal.
()iiiccrs of Vananal L'ompull) Ira“ Tribunal. Principal Bench, Van Delhi/Kolkam/Mumbal/
Chennai, Ahmedabad/Aliahabad’Bengulunl/Chandigmh Guwahali’Hyder-ihad,

4 PSmJoimSecm‘L‘: (Sh (iyancshwarKumm Singh)MmlslrynfCorpomch s,Neu
Delhi

5. NCLI Heb le. Nance Buard.
6. The Illslitule nl'Chmlered Accounlanls ofIndia. ITQNeu Delhi.
7. The Insliiuie oi'CUmpnny . cmlnrics oflndia. 1681, House 22 nhlllufionfli Ana, Lodhi

Road. New Delhi , l lmlm.
a. The lnsurulc ochsl Accoumanh ol‘lndm, CMA Bhauan. 3 Institutional Area. Lodhl Road.

Nev. Delhi-110003
9 Corporau: Lav. Adxiser 153 Emmianclmlc Palzlm Road. NewDelhi110057.
10 laxman Allied Scrviccsitd 59m New Rolmk Road Delhi.
11 Hit All India Reporlcri’n. Ltd _ “D. ’3 Block, Delhi High Caun. New Delhi
12 Eur turmoil. \lm Dclhierunlbai.


